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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION No. 613/2022
IN THE MATTER OF -: Ram Milan Sahani Vs State of UP & Others
Compliance of Municipal Solid Waste Management Rules, 2016
and other environmental issues.

COMPLIANCE REPORT ON BEHALF OF MUNICIPAL CORPORATION,
GORAKHPUR COMPLIANCE OF ORDER DATED 26.07.2024

MOST RESPECTFULLY SHOWETH

1. The present Compliance Report is in respect of order dated 26.07.2024
of Hon'ble NGT in OA No. 613/2022 Ram Milan Sahni vs State of UP
and others. This Hon'ble Tribunal has addressed the issues regarding
non-compliance pertaining to Solid Waste management with other
significant environmental concerns related to public health and
environmental protection in accordance with Solid Waste Management
Rules, 2016. The management of solid waste is being monitored in
accordance with the orders of the Hon'ble Supreme Court passed in
various judgments. The most significant case governing solid waste

rmanagement arises out of Writ Petition No, 888/1996, Almitra H. Patel
w5, Union of India & Ors. which was transferred to this Hon'ble
Tribunal vide order dated September 2, 2014 passed by the Hon'ble
Supreme Court,

2. That it is humbly submitted before the Hon'ble Tribunal that the
Municipal Corporation of Gorakhpur has filed a Compliance Report
dated 12.03.2024, in which the Hon'ble bench reserved its judgement
on 14.03.2024 and a detailed judgement was passed by the Hen'ble
Tribunal vide Order dated 26.07.2024 wherein certain observations
were made by the Hon'ble Tribunal. In view of such observations and
directions, the present Compliance Report is being brought on record.

3. It is respectfully submitted that vide present Compliance Report the
progress made and the steps undertaken in compliance with applicable
Rules and directions issued by the Hon'ble Supreme Court and this
Hon'ble Tribunal are mentioned herein.

4, It is pertinent to highlight that significant advancements hawve been
achieved in solid waste management, and this report provides a

comprehensive overview of the measures implemanted, the challenges
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addressed, and the outcomes realized with these steps. The
compliance efforts are part of our continued commitment to
enviranmental protection and public health, and this report serves as
evidence of our dedication to fulfiling the legal and environmental
obligations set forth by the Solid Waste Management Rules, 2016. It is
also submitted that the issue raised before Hon'ble Tribunal through
letter dated 21.05.2022 by Mr Ram Milan Sahni, has been addressed
and whole legacy waste has been remediated through Biomining
process and 40 acres of land has been reclaimed. Massive Plantation is
going on, at the said place for environmental conservation.

COMPLIANCE IN VIEW OF OBSERVATIONS & DIRECTION ISSUED VIDE ORDER
DATED 26.07.2024
A. SOLID WASTE MANAGEMENT

I It is humbly submitted before the Hon'ble Tribunal that the duties

casted upon the answering Respondent under Rules 11, 12,15 & 16 of

Solid Waste Management Rules, 2016. The progress can be seen as the

total waste generation stands at 434.6 tons per day (TPD), with a

processing rate of 435 TPD, This includes 215 TPD wet waste processed

through 09 pit based composting unit of capacity 15 TPD, one pit based

composting unit of capacity 20 TPD and 02 vermicompost pit of

capacity 30 TPD each and rest OF 24.5 TPD wet waste is processed

through Community & home Composting. 173.8 TPD Dry waste s

processed through 5 Material Recovery Facilities {02 MRFs of 30 TPD

each and D2 MRF of 50 TPD each). Municipal Corporation of Gorakhpur

has signed a Mol with MPCC Khalilabad for processing of 21.3 TPD

Domestic Hazardous and Sanitary waste. Revenue-generated from the

cale of recyclables has been distributed to rag pickers, showcasing the

economic benefits of effective waste management and economic

upliftment of peoples involved in solid waste management. Details are
annexed herewith as Annexurel.

. The Answering Respondent respectfully contends that the Municipal
Corporation Gorakhpur has totally remediated 1.56 MT Legacy waste at
EKLA Bandha through Biomining process, Blomining of waste is
completed in accordance with SWM Rules 2016, It is humbly submitted
before the Hon'ble Tribunal that Biomining is a scientific process that
invalves excavating, treating, and separating legacy waste, or municipal
solid waste [MSW) that has been collected and stored for years in
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landfills or on barren land. Municipal Carporation has planted 50000
envircnment friendly plants i.e. Neem, Gulmohar, Kanji, Jacaranda,
Kadam, Shisham, Pakad, kadam etc, at the legacy site. Barricading has
been done and the whole area will be notified as city forest area, with
in five years as the plants matures. Detailed photographs of Plantation
is attached herewith as Annexure 2 .

That the answering Respondent submits that the guantity of various
type of material recovered out of waste processing like compost and
other residue and their utilizadon as-also, quality of compost, the-
testing of the same have been conducted by Agriculture department
and they found it suitable for agriculture use/Farming use. The findings
reflect a commitment to environmental sustainability and waste
showcasing the plants' contributions to compost management,
production and resource recovery. This positive assessment
underscores the importance of these faciliies in promoting eco-
friendly practices and supporting community health and well-being A
True Copy of Details and copies of Test Certificates for Compost fram
plants has been annexed and marked as Annexure-3.

That as mandated by Rule 19{1) of SWM Rules 2016 Municipal
Corporation has identified and purchased approx.40 acres of land in
supervision of District Magistrate Gorakhpur, for setting up 500 TPD
capacity Waste to Charcoal plant in collaboration with NTPC Vidyut
\iyapar Nigam Ltd and 200 TPD capacity Bio CNG Plant and 5 TPD
capacity domestic hazardous waste Treatment plant in Suthani village of
Sahjanwa sub division. Waste to Charcoal Plant is expected to be
complete by Dec 2025 and Earlier Bio CNG Plant was expected to be
complete by Sep 2024 but due to delay in finalisation of appropriate
technology of digesters by the operator it is expected to be complete by
Sep 2025. Warning letters has been issued to Ever Enviro Resource
Management Pvt Ltd (Manufacturer of Bie CNG Plant). Details are
annexed herewith as Annexure-4.

That as mandated by Rule 17 of SWM Rules 2016, Municipal
Corporation of Gorakhpur has started signing Mol with manufacturers
of disposable product such as tin glass plastics packaging ete. or brand
owners who introduce such products in the market for providing
financial assistance for establishment of waste management system.
Details are annexed herewith as Annexures,
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That as mandated by Rule 12 (a) and (b} of SWM Rules 2016, District
Magistrate has constituted a committee in chairmanship of ADM (F/R)
for deciding the rate of land, purchased by Municipal Corporation
Gorakhpur. A rue copy of order is attached herewith as Annexure b.
That as mandated by Rule 15 [a} to (zk) of SWM Rules 2016, Municipal
Corporation of Gorakhpur has identified 100 waste pickers and 20
informal waste collecting Units for facilitation of their participation in
solid waste management through Material Recovery facilities.
Municipal Corporation has also formed 15 Self Help groups for door-to-
door collection of waste. Project Officer District Urban development
Agency and SBM Division of Nagar Nigam coordinates with these
groups. Groups are trained to dispose their collected waste in
supervision of Sanitary Inspectors. Members of these groups are
provided identity cards by Corporation and these members collects user
charges too from waste generators. Corporation reimbursed B0 percent
of collected user charges o the members of these groups for their
economic upliftment. Details are attached herewith as Annexure 7.
That as mandated by RulelS (2f) of SWM Rules 2016, Municipal
Corporation of Gorakhpur has framed by laws and prescribed criteria
for levying spot fine for persons who litters or fails comply with the
provisions of SWM Rules 2016 and delegated powers as required by
Rule 15 (zf). Copy of Bye laws is attached herewith as Annexure 8.

That as mandated by Rule 19 of SWM Rules 2016, the operator of Solid
Waste processing and treatment facility, has designed the plant as per
technical guidelines issued by the CPCB and the manual on solid waste
management prepared by the Ministry of urban development. The
operator has obtained necessary approvals from UPPCB too. Approvals
and authorisation is attached herewith as Annexure 9.

Municipal Corporation of Gorakhpur has prepared a solid waste
management plan and strategy on Solid Waste management as per
state policy for ensuring compliance with Rule 15 {a) to (zk) of SWM
Rules 2016 and the directions issued by Hon'ble Supreme Court and
this Han'ble Tribunals.

That Municipal Corporation of Gorakhpur has netified through various
news paper, banners, flexes that burning of waste on land including on
landfills sites is a prohibited activity and vialators shall be liable to pay
environmental compensation of Rs.5000/- in case of simple burning and
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in case of bulk waste burning is Rs.25000/-. Records are attached
herewith as Annexure 10.

Furthermore, under the Swachh Bharat Mission (SBM) 2.0, National
Clean Air Programme, the Municipal Corporation Gorakhpur has
constructed CAD Waste treatment plant of 50 TPD capacity and Animal
Crematorium. Municipal Corporation has constructed 10 CAD
waste collection point for its proper and scientific disposal. Corporation
has also constructed B RRR (Reduce Reuse and Recycle) centre. This
comprehensive approach underscores the Municipal Corporation
Gorakhpur commitment to sustainable waste management and
environmental protection. With above interventions Municipal
corporation Gorakhpur has achieved THREE Star rating in Garbage Free
City star rating. At Mational level Municipal corporation Gorakhpur
achieved Fourth Rank in National Clean Air Programme. Municipal
corporation Gorakhpur achieved 75th rank in Swachha Survekshan
2023. A True Copy of Detalls of above-mentioned projects is annexed
and marked as ANNEXURE-11.

That the Municipal Corporation Gorakhpur is continuously working
towards achieving optimum waste management as is committed to
environmental protection and public health protection.

That It is further respectfully submitted by the Municipal Corporation
Gorakhpur is hereby undertakes and duty bound to comply the orders
of the Hon'ble Tribunal in its letter and spirit to protect and improve the
environment.

Dated:- 23.11.2024

Filed By:-

e
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2011 Cengus: Current:
70772 955777
Househaold 193155
Mo, of Zone - 10
MNa. of Wards - #0
m % - T I
2395 1728 3 434
Door To Door Collection (%): 100 Source Segregation (%) T0
Mechanized road sweeping. ¥es, 3 Existing (1 owned, 2 outsouried)
L. Collection B Transportation - ULB
Wards | B0
By the ULB [in house]
Total Workers- 10212
Ne, of Vehicles- 452 {239 Compartmentalized Mini Tipper & 110 Tricycle for collection)
2.
i GTS
2G6TS
11 Piant Remaining 24.5 TPD MNEs- 8 Pt (200 TPD sach
(09 Pit Based 15 TPD @ach, 1 Fit Basad 20 TPD, processed by Home : operational|
2 Viermi 30 TPD each composting and Community | 1" 2 EE :::j F S| Laaidiggl | Mol with MPCC (Madical Pollution
Compasting Chargawan Control Committes Khalilzbad)
Total- 215 TPD Capacity- 190 TPD Capacity- 60| Capecity- 50 Capn:ity-—nMTP[:]
MLD PO
Plants
WET DRY E-waste | Domestic Hazardous waste Animal Carcasséng
; Proposad- 10 TPD Construction Compeeted
B (G mﬂﬁ “MF:FMT;“ ancer Waste to Energy 500 TPD by NTPC Proposed- 5
Completion Timeline: September 2025 s TO L AT e
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City Facilities: Material Recovery Facilities (Total Capacity- 190 TPD)

il f1land Masri Ml Ty iy ¥ Lemi Ward Mamo Cagacity | TP
1 Meta Ji Subash Chandra Boss, Bdandpur Khatls 66 NETAIl SLIBHASH CHANDHA BIOS NAGKRA 50
2 Muterial Recovery Faciity Mahaws » KANMA UPVAN MAGAR - 3
3 BAD Medical College MRF Matarial Recuvery Faciy |MRF) 1 BABA RAGHAY DAS NAGAR 30
4 Material Re Lal 4 BASANTPUR 50
|5 _Material Rocovery Facllity Bharopur i IAAHADEY FARKHANDI TUERA NO. 1 30
; Bhairopur, M
CH::E:.L s: ;::i:m Material :z;::;v Facility | BRD Medical College ‘ Lal Diggl, Basantpur Iharﬂnr:i:d;
|
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City Facilities: C&D Waste Collection Points

Waid Mame Ward Numiber Area Name Landmark
1| CE& DCallection Paints BASANTPUR a4 Basantpur Awaslya Colorny Lal Diggl GTS
2 | CA& D Collection Points BANDHU SINGH NAGAR 55 Bandhu Singh Nagar lahibagh
3 | CE& D Collection Points MAHADEY JHARKHANDI TUKRA NOD. 2 7 Maurya Tola T8 Hospital Gate, Nanda Nagar|
4 | CE& D Collection Points BETIYAHATA 26 Sardar Bhagat Singh Chowk Owverhead Water Tank
5 | C & D Collection Points SALIKRAM NAGAR 35 Salikrarm Nagar Sector 3 Pappu Katra Gas Godown
[ C & D Collection Points GULARIHA 0 Gulariha Primary Schoal
Vehicle Stand, University
7 | C& D Collection Points CIVIL LINE DWITIYA 72 Paidlegan| Chowk
| R 3 E— = _ == e e |
Vehicle Stand, Pappu Katra Gas |
sl Digg) G University Chowk p!;indnwn
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City Facilities: C&D Waste Collection Points

I
Illahibagh, BANDHU SINGH NAGAR
| TB Hospital Gate, Nanda Nagar I g GULARIHA, Near Primary School

24
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City Facilities: C&D Waste processing Plant (Total Capacity- 50 TPD)

Ward Capacity
Plant Name Plant Type Mumbear Ward Name (TPD]
C & D Waste Processing
onstruction & Demolition Waste Plant Mahesra Facility MADHAYV NAGAR

C & D waste finished Products

[
sl RS T
| SR

k.

i
CE&DWaste |
Processing Facility |
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Plantation on Ekla Bandha Remediated side
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Plantation on Ekla Bandha Remediated side
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Plantation on Ekla Bandha Remediated side
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Certificate No.: _DLCW/[17/23-24

Thiis Is to certify that we have recelved the following quantities of Sorted MSW/ Plastic Waste sent by
M/s. Ecostan Infra Pvt, Ltd, under the pundew of Gorakhpur Nagar Nigam for co-processing at our
Cement Plant (Dalla Cement Works), from Bandha (Germkiour) in _Uttar Pradesh as declared by M/s.

Ecostan jnfra Put. Ltd In our Cement Kiin during the period_01-12-23 to_31-12-23. The quantity
mentioned 5 not issued to any other entity,

This document is for submission to Gorakhpur Nagar Nigam only.

Recelpt detalls for the period 01-12-23 to 31-12-23 for location Bandha (Gorakhpur] a5 declared by the
clisnt as per Annexure Enclosed.

Collection City Date of Quantity
State Receipt Recelved {MT)
| Urtar Pradesh Gorskhpur | 01.12.2023 to 31.12.2023 693,340
Thanking You,
For Ultra Tech Cemant Lid
[mltrrq:;’m}m\'hm]
1 Authorizid Signatory

E,.r,m Comant
{Unilt : Dlia GomMant W,

}
SH 5, Post : Dalls, Distl. S3ntbhageg (1) _
T:mﬁuﬁmm,mm.mm"lw:ml ) 231::1, S
mmm:'a'mmmm.zmm.wmm ultratechcamant.on

Road, Andher| (East), Mumbal - 400 023
T: 401 22 8891 7800 | CIN : L2BMOMHION0R 5y g0, 00 N

_BDm ei’ 28
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Lt T o™
acknowled ement of M_gtpml Recaipt

i v ate WO E_.'"Lr WA TR 2514

This it 1o cark ity Ndl we have recewed the (ol |cywhig GuAntites of Sorted paswy Plas i'e #aste sent by
juging ot o

AL Ecosian infra Pyl 11d, upge: 0= purview of Jaunpul nagar Nigam for co §)
a4 deciaroed by /s

coment Plant (Dalla cement Works), lrom H_-r_qu[_liguﬂm!}.iﬂ _Uttar Fis
Ceastan infra put, WL in our copient Riln during the petrind p1-03-24 1o 31-03-21. The quantity

pryerthonad i nat issucd 1o any other entity.

rhis docament i fgr submission Gorakhpur Hagar piigam wnky

aeccipt details for the perted 01033410 3_;&_};Iil‘u jppation ﬂamnpuw Jas Jociared by the
clignt &t pef AgniErg Enr;imm.
- S swcsi | ouoy
Receipt Received (MT) |

=}

State _
- 4
Uttar 'Pudgh . Jaunpur

'ﬂL@ﬁmai,mzuznf 2114990 _
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City Facilities: Pit Composting (Total Capacity- 215 TPD)

Ward Name
BANDHU 5INGH NAGAR
BASANTPLUR

CIVIL LINE DWITTYA

NETAJI SUBHASH CHANDRA BOS
NAGAR

BETIYAHATA
CIVIL LINE PRATHAM
MADHAY NAGAR
GIRIDHARGAN)
RAPTINAGAR
CIVIL LINE DWITIYA

GOPALPUR

KANHA LIPYVAN NAGAR

3

Plant Namae
liahibagh WTC
Lal Diggi WTC
University Chowk WTC

Verml Compasting, Bilandpur
Khatta

Betlayahata WTC 02
Chakbandi WTC
Mahesra WTC
Girdharganj, Jharkhandi WTC
Sports College WTC
DDU Zero Waste Campus WTC

Sahara Estate WTC

Vermi Compesting Mahewa

Plant Type
Waste to
Compost
Waste to
Compost
Waste to
Compost

Waste to
Compost
Waste To
Compost
Waste to
Compaost
Waste to
Compaost
Waste to
Compost
Waste to
Compost
Waste to
Compost
Waste to
Compost

Waste to
Compost

Landmark
Old Kuuda Padav
Lal Diggl GTS
Vehicle Stand

Meta i Subhas Chandra Bose
MNagar

Aayukt Aawas
Vending Zone
Maheshra Charging Statlon
Iharkhandi Mandir
Sports College
bDou

Sahara Estate

Eanha Upavan

P 4

Capaity

I'TE
[TPD)

15

15

15

30

15

15

15
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City Facilities: Pit Composting

Near Sports College, | | llahibagh, Bandhu Singh |
Rapti Nagar |

Kanha Upvan Nagar

| Aayukt Aawas, Chakbandi, Civil Line
' Betiyahata Pratham

S
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City Facilities: Pit Composting

DDU Zero Waste

Sahara Estate University Chowk ‘

| Neta ji Subhas Chandra
! Bose Nagar '

Mear Jharkhand|
Mandir, GiridharGan|
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Project Layout
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NTPC Plant Under Constructions Picture
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NTPC Plant Under Constructions Picture
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NTPC Plant Under Constructions Picture
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Status Update
on
Gorakhpur 200 TPD Capacity Bio-CNG
Project based on
Organic Fraction of Solid Waste

Ever Enviro Resource Management Private Limited
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Technology Pre-Treatment and Digestor

Deep Bunker
Primary Hopper
Trommel-1& 3
Trommel-2 (Stand By)
Primary Hopper
Secondary Hopper
Hammer Mill-1
Hammer Mill-2

. Screw Press

10. Hydrolysis Tank-1 &2
11. Digester
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Technology-Digestor

1-Agitator
2-Feed Tank
3-Digester With Balloon
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Technology Gas Upgradation - PSA

Input Parameter
Raw Blogas Input Parameter

pthane 54% o B4%
Coygen «0.5%
H25 upto 1500 PPM
ICarbon Dioxids 5% to 45%
INiu'nEn =1%
IMoisture Saturated
voc, Mercaptans & Other Gases In Trace Amount
Temp Ambient
Pressure Atm

Out Put Parameter

Final CBG Quality

ethane *DE%
kbwgen <(.5%
P-IEE < Sppm
[Carbon Dioxide <3%
h'rlmgen <(L5%

E\.!al-stur&

-65 “C Dew Point, f<5mgfit

i

2 =
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Current Progress Photographs
ADMIN BUILDING

E

- — -- i —— -
== hime b 1:3?‘1‘Egl‘ ]



136

Current Progress Photographs
Workshop Building
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Current Progress Photographs
Canteen Building
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Current Progress Photographs
Security Room & Main gate
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Support Required from GNN

East Side Pending Boundary Wall 68.0 Mtr

.
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Executive Birector,
Frer Enviro Resource Management Pvi. Lid,

Letter No,  /MC/NNG/2024-25 Bt 1 72 470

Subject- Regarding detay 200 TPD capacity Bio-CNG project based on SOUTCE
segragated arganic fracuon of Murscipal Sclid Wasle at Nagar Nigam Gorakhpur
ynder PPP mode

Dear Sir,
With reference 1o above mentipned subject, we would like to inform

vou that Hon'ble Chief Minister Office is regularly monitoring the status of this
project and CM Sir is supposed to visit the sile in the first week of December. It
. evident that there is No significant progress has been made till now by your
organisation in this praject, It is impetus 1o review on this project at highest
level of your organisation. As we know that this praject is very impaortani for
Solid Waste Management of Gurakhpur city. Regular extension of timeline for
completion of this project has impacted negatively Nagar Nigam Gorakhpur and
your crganisation Lwo.

Till now the clarity of technology adopted by your firn and clear
vitneline for completion of project is not clarified that leads to undue delay.
Kindly visit Municipal Commissioner Gordkhpur Office and submit 2 plan of
completion of Project with clarity of deadline so that we can inform the Hon'ble
CM Office to carry out Hon'ble CM Sir visit at site. Our Office is looking
forward to meet you o the earliest

Phanking You

-~

Municipn-l__'l:nmmissiuner
: o Nagar Nigam Gorakhpur
Copy to:- Chief Engineer. nagar nigam gorakhpur

4
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Ta,

Director

Varun Beverages Ltd,

GIDA, Gorakhpur
Respected Sir,

We would like to inform you that Municipal Corporation Garakhpur is bound to Im plement
Solid Waste Management (Rules) 2016 In its full spirit Section 17 Of SWM 2016 rules state that
see-17 Duty of manufacturers or brand owners of disposable products and sanitary napkins and
diapers,

{1} All manufacturers of disposable products such as tin, glass, plastics packaging, etc., or
hr:nd owners wha introduce such products in the market shall provide necessary financial

l asslstﬂ:g‘tln local authorities for establishment of waste management system. .

{ﬂ p.::l_! SEE.EE:’H owners who sell or market thelr products in such packaging material
which are_ non-biodegradable shall put in place a system to collect back the packaging waste
mr*;teﬁ_duem Ithelr production, T

[SJIManulactumrs or brand owners or marketing companies of 5anltar-.r napkins and diapers

shall e;prqre the passlhirlt-,r of using all reqrclahle matarms in their pmdu:.:ts ar they shall provide

AR EET AT STl [y T
i pnw:h ar | racper F-nr d;spnnr of :a:h napkin or drapers  along wEhthe packet of T.helr Enltaﬁr
1

Fe L

{4' All s:uch ma m.rl'a:turers. brand owners or marteﬂn: mm?anlu. ﬂ-ﬂﬂ aducate the mams
H-'l—q' &
far wrapping and disposal of their products,

(U ECLIRMEEYRT PR

i-!. rFI-I I L-!I r| ll. il e b e :”}I'ﬂu ﬁﬂ :anl? thEEE Fl'ﬂ'l"llﬁ:l'li h}r HW%HI ﬂf Wﬂﬂ-ﬂ Emmtﬂ‘d hF

- your unFl: in G
I'I %ﬁ.ﬂtﬁd _|n| Ili}!r-ﬂlﬂ'l.ﬂur 1 Ll stk :rﬁ{ﬂﬁﬁﬂ

'l|-| |J.|ll1-|-l i i TR 1 B

L
ML

'-"Il'l B

ALt kT (210 Additional M

"'FTHEEIII Gorakhpur e
Copy to:- Municlpal Commissioner Gorakhpur.

Luth:r Hu-uauijMCfMHEﬂDMES Date 08/10/2024 muu.q?ﬁ‘,m .
=4 Jl’l Jir'rf' PNTERPRcE oF T i | ipETEin "E-."i‘-"f_ﬂ'f'.hﬁ_l:. i
il'.1|- J.. rli'[lu. | ¥

1T e ol i L gl | el K I
| ¥ %. ' | i W Ll ek e '.':_illp'ﬂlﬂl TP
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To,
Director
Gyan Dairy
GIDA, Gorakhpur
Respected Sir,

We would like ta inform you that Municipal Corporation Gorakhpur is bound to Implement
Solid Waste Management (Rules) 2016 In its full spirit Section 17 Of SWM 2016 rules state that
see-17 Duty of manufacturers or brand owners of disposable products and sanitary napkins and
diapers. X

(1) All manufacturers of disposable products such as tin, glass, plastics packaging, etc., or
brand owners who introduce such products in the market shall provide necessary- financlal
assl's:qnce l:n Iucal authorities for establishment of wasta managemant system,

',}‘“;';"u’ilﬂ:-? brand owners who sell or market their products in such packaging material

i 1 \'uhh:h alge rbm—hlndegmlahle shall put in place 2 system to collect back the packaging waste

T [

genﬂﬁu!d due to their production,

H} Minul'ilcturers er brand owners or marketing companies of sanitary napkins and diapare -

shall E:plli_rr_: the pnssl-billtr of using all recyclabile materials in their pﬂ:l-ducts or they shall provide
“”"'5“.;1.'; wrapper | fpr d!spasal of each napkin or dinp:rj' along with the packet of their sanitary

Wi g 2 1 el & o tbliibid Ssid i
wiﬁl uﬁ' Ll S i *-
(4] All such manufacturers, brand owners or marketing companies shall educate the masses
for wrapping and. disposal of their products, o -
We would request you to comply thess provisions for uﬁ ;ilspn.ia:i.uf waste generated by
| your L,r]ﬁtiltuatenl in Gorakhpur, i ou et |-|I-‘- .

11" u.d'r -_- ] :
Hu qﬂ—w-:murn-:nn-m--r.qu i b pERGh 3-osyEEEm rorublisE nbash diCebad 53 i

i B d

Additional Munictpal Commissioner

- Ha.gar I'lilgirn Gorakhpur
Copy to:- Municipal Commissioner Gorakhpur. : ; .
5 'hmrﬁ;gmﬂ}f?memwznms Date " 08/10/2024 (Wit 5
"'. -~ i3 '\.l_.l i EN
e g B r-m i i

5T437 [am

| '-\'«t-h--l.lﬁ.“.}-lim-.nd 1T P 1
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%@ UTTAR PRADESH POLLUTION CONTROL BOARD
_

. 1|65 Ly st — 9

Bullding. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
Phone:B512-2720828,2720831, Fax:0522-2720764, Fmail: imfaid uppeb.com, Webshte: wowwappel.com

Validity Period :14/03/2024 To 31/12/2028

Refl Xo. - Dated:- 08052024
2H4Sdllilf?l’f'mﬂnrﬂjhpur{ UPPCBROYCTE/GORAKHPUR/ 2024

To,

Shn SANGHARSH NEGI

Mis NTPC VIDYUT VYAPAR NIGAM LIMITED

Gorakhpur Hant Koyala Parivojana, Village- Suthani, Sahzanwan,
Gomkhpur, GORAKHPUR 273209

LORAKHPUR

Sub:  Consent to Establish for New UnivExpansion/Diversification under the provisions of
Water (Prevention and control of pellution) Act, 1974 as amended and Air {Prevention
and control of Polution) Act, 1981 as amended.

Please refer to your Application Form No.- 25151554 dated - 04/03/2024. A fier examining the
application with respect to pollution angle, Consent to Establish (CTE) is granted subject o the compliance

ol following conditions :

l. Consent 1o Establish is being issued for following specific details |
A- Site along with geo-coordinates :  Latitude-26,751324, Longitude-83. 1454695
B- Main Raw Material ¢

Main Raw Material Details

_ Name of Raw Material Raw Material Unit Name Raw Material Quantity
___Municipal Solid Waste Metric Tonnes/Day | 500
C- Product with capacity :
| Product Detail
' Name of Product Product Quantity
Torrefied Charcoal 6500

13- By-Produet if any with capacity

| By Product Detail

. Namie of By Product Linit Name Licence Product Install Product
| Capacity Capacity
e MA Metric TGI'IHEE."DE".I' 0 0
2 Water Requirement (in KLD) and its Source ;
Source of Water Details
Source Type Name of Source Cuantity (KL/D)
| Municipal Supply MNagar Migam Gorakhpur | 200.0

(5 |

CGuantity of effluent (In KLD)

4~

5
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Efflnent Details
Source Consumption Quantity (KL/D)
Domestic 10.0
| 3 Cooling _200.0
Fuel used in the equipment’'machinery Name and Quantity (per day) :
5 Fuel Consumption Details
Fuel Consumption(tpd/kld) Use
Others 25 Heating

For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish
again. No further expansion or modification in the plant shall be carried out without prior approval
of LLP, Pollution Contrel Board.

For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish
again. No further expansion or modification in the plant shall be carried out without prior approval
af LLP, Pollution Control Board.

You are directed to furmnish the progress of Establishment of plant and machinery, green belr,

Effluent Treatment Plant and Air pollution control devices, by 10th day of completion of subsequent
quarter mn the Board,

Copy of the work order/purchase order, regarding instruction and supply of proposed Effluent
Treatmen Plant/Sewerage Treatment Plant /Air Pollution control System shall be submitted by the
mdustry tull 31/12/2028 10 the Board.

Industry will not start its operation, unless CTO is obtained under water (Prevention and control of
Pollution) Act, 1974 and Air (Prevention and control of Pollution)Act, 1981 from the Board.

[t is mandatory to submit Air and Water consent Application,complete in all respect, four months
hefore start of operation, to the U.P. Pollution Control Board,

Legal action under water (Prevention and control of Pollution) Act, 1974 and Air (Prevention and

Control of Pollution) Act, 1981 may be initiated against the mdustry With out any prior
information,in case of non compliance of above conditions.

Specific Conditions:

78
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|. This consent to establish 15 valid only for setting up a 500 TPD MSW to Tarrefied Charcoal (6500
MT/Month) Facility in Sutham, Gorakhpur having Latitade-26.751324. Longitude-83. 1454605

2. The plant shall not abstract ground water In any circumstances and the water demand (200 KLD)
shall be satisfy by Municipal Supply Nagar Nigam, Gorakhpur only,

3. The plant shall not discharge any industrial effluent from the premises.

4. The Project shall comply with the provisions of Construction & Demolition Rules 2016 & SWM
Rules 2016,

2. Transportation and handling of MSW shall be as per the SWM Rules, 2016,
6. Tomeffaction Reactor shall be operated in sccordance SWM Rules, 2016

/. The Tomefied Charcoal Pellets Plant shall comply with the provisions of Hazardous and Other
waste (Management and Trans boundary Movement) Rules, 2016.

%, Separate space for Torrefied Charcoal Pellets shall be provided by facility.

Y. Comprehensive safety measures must be followed in handling of wastes and the staff must be
properly trained,

10, Torreffaction Reactor shall install Online Continuous Emission Monitoring System with data
connectivity w CPCE server before commissioning of the plant,

I1. Onsite emergency plan approved by the competent authority shall be submitted to board,

|2, Project shall install at least 0.5 meter from roof level along with acoustic enclosures on DG set of
capacity 1000 KVA for use of backup power.

13, The dust emission from the construction sites will he completely controlled and all precautions
will be taken as per the provisions of Construction & Demolition Waste Management Rules 20146,

I4. Torrefied Charcoal Pellets Plant shall comply the provisions of Environment (Protection) Act
|986, Water (Prevention and Control of Pollution) Act, 1974 as amended, Air (Prevention and
Control of Pollution) Act, 1981 as amended. CBWTF shall operate the plani after taking CTO under
the provisions of Water Act 1974 and Air Act 1981 from the Board,

15, Project shall comply with the provisions of SWM Rules 2016 and provide facility for safe
dispasal of generated solid waste in housing project area,

16. Torrelied Charcoal Pellets Plant shall comply with the relevant provisions of Environmental
Laws.

I7. To ensure the compliance of CTE condition from 1 to 15 a Bank Guarantee of Rupees 10,0000/-
(Ten Lacs only) in the preseribed format shall be submitted to the Board within 15 days, failing
which this CTE.

13, Concealing factual dats or submission of false/fabricated data and failure to comply with any of
the conditions mentioned above may result in withdrawal of this CTE and attract action under the
provisions of Environment (Protection) Act, 1986,

Please note that consent to Establish will be revoked, in case of, non compliance ot any of the above
mentioned conditions. Board reserves its right for amendment or cancellation of any of the
conditions specified above. Industry is directed to submit its first compliance report regarding sbove
mentioned specific and general conditions till 08/06/2024 in this office. Ensure to submit the
regular comphance report otherwise this Consent to Establish will be revoked.

G H A N Digitally signed by

F
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Dated:- 08/05/2024
Copy To -

Regional Officer, UP. Pollution Control Board, Gorakhpur for mformation and necessary action.

Chief Environmental Officer, Circle-6
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W UTTAR PRADESH POLLUTION CONTROL BOARD

*amm_c- Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

: Phone:0522-1720828,27 10831, Fax:0512-2720764, Email: info@uppeb.com, Website: www.uppeh.com
Validity Period :27/04/2023 To 31122027

Bel No, - Dated:- 2704/2023
IT9549UPPCE/ Gorakhpur{ UPPCEBROVCTE/GORAKHPUR/2023

Ta,

Shn RAJI KUMAR

Miz EVERENVIRO RESOURCE MANAGEMENT PRIVATE LIMITED

Solud Waste Site, Nagar Nigam of Gorakhpur, Suthani, Gorakhpur, GORAKHPUR, 273408
JORAKHPUR

Sub : Consent to Establish for New Unit/Expansion/Diversification under the provisions of
Water {Prevention and control of pollution) Aet, 1974 as amended and Air (Prevention
and control of Polution) Act, 1981 as amended,

Please refer w0 your Application Form No.- 20166300 dated - |2/04/2023, After examining the
apphcation with respect to pollution angle, Consent to Establish (CTE) is granted subject to the compliance
of fellowing conditions :

| Consent 10 Establish is being issued for following specific details -
A- Site along with geo-coordinates - Solid Waste Site, Nagar Nigam of Gorakhpur, Suthani,
Giorakhpur
B- Main Raw Material :
2 Muain Raw Material Details 1
Name of Raw Material Raw Material Unit Name Raw Material Quantity
Source Segregated Organic Metric Tonnes/Day 200
Waste
paddy straw Matric Tonnes/Day 10
Agro Residue Metric Tonnes/Day 10
Biomass | Metric Tonnes/Day 5
C- Product with capacity :
| Product Detail
: Name of Product Product Quantity
_ Compressed Bio Gas 300
- By-Product if any with capacity ;
. . By Product Detail N
Name of By Product | Uit Mame Licence Product Install Product
I Capacity Capacity
Fermented organic | Metric Tonnes/Day 20 20
Manure - .
Refused Derived Fuel| Metric Tonnes/Day 35 35
Rejects | Metric Tonnes/Day | 5 5

I

Water Requirement (in KLD) and its Source -
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| o = Source of Water Details |
| Source Tyvpe Name of Source | Quantity (KL/D)
Ground Water gwithh Ground water extraction 42.0
, premises B}
Municipal Supply Municipal supply . 6.0
Quantity of effluent (1n KLD):
i Effluent Details
__ Source Consumption Quantity (KL/D)
| Domestic 6.0
= Process 4240
Fuel used in the equipme nt/machinery Name and Quantity {per day) :
I Fuel Consumption Details
[ B Fuel | Consumption{tpd/kld)y | Use
| Diesel J 0.050 For electricity generation

For any change in above mentioned parameters, it will be mandatory to obtain Consag to Establish
again. No further expansion or modification in the plant shall be carmed out without prior approval
of ULP. Pollution Contral Board.

You are directed to furnish the progress of Establishment of plant and machinery, green belt,
Effluent Treatment Plant and Air pollution control devices, by 10th day of completion of subsequent
quarter in the Board.

Copy of the work arder/purchase order, regarding insuruction and supply of proposed Effluent
Treatment Flani/Sewerage Treatment Plant fAir Pollution contro System shall be submitied by the
industry Gl 31/12/2024 to the Roard,

Industry will not start its operation, unless CTO is obtained under water (Prevention and control of
Pollution) Act, 1974 and Air (Prevention and contro] of Pollution)Act, 1981 from the EBoard,

It is mandatory o submit Air and Water consent Application,complete in all respect, four months
before start of operation, to the UP, Pollution Control Board,

Legal acton under water {Prevention and control of Pollution) Act, 1974 and Air (Prevention and
Contral of Pollution) Act,198] may be initinted against the industry With o any prior
information.in case of non compliance of above conditions,

Speeific Conditions:




171

L. This CTE is valid for Everenviro Resource angemmt Private Limited, Solid Wiste Site, Nagar
Nigam of Gorakhpur, Suthani, Gorakhpur for the existing production capacity of unit only. The
industry can only manufacture Compressed Bio-Gas 300 MT/Day.

2. The Industry shall comply with various provisions of The Hazardons and Other Wastes
(Management and Trans boundary movement) Rules, 7016,

3. Minimum 33% of the land on which Industry is to be estahlished will be coversd by the plantation
of tall trees of suitable species as per the guidelines set up by the Board vide its Office Order

no H16405/220/2018/02 d. 16/02/2018, The copy of this puideline is available at URL

http: oy, uppeb comipdfiGreen-Bel I-Cruidie_1602 18, pdf.

4. The Industry shall ensere that no gencration of Effluent being done, If effluent is genenated then
Linit has to install Efflucnt Treatment Plang (ETF) of adequate capacity for the treatment of industrial
effluent generated in the production cipacity. The industry should ensure the operition of the ETP in
such 4 manner

that it confirm the standards luy down under the notification issued by MOEF&CC vide GSR 978
(E) dated 10/10/20186,

5. Under the Noise Pollution (Regulation and Control) Rule 2000, the industry shall ke adequite
meksures for control of noise from its own sources within the premises so as 1o maintain ambient air
quality standards in respect of noise 1o less than 75 dB(A) durin £ day time and 70 dB{A).

6. The Indusiry shall abide by directions given by Hon'ble Supreme Court, High Court, National
Green Tribunalz, Central Pollution Control Board and Uttar Pradesh Pollution Control Board for
protection and

safeguard of énvironment from time 1o Lime.

1. Prior to abstraction, project shall obiain a No Objection Certificate from Central Ground Water
Authority before absiraction of ground water. The Unit shall instal] Piezometer for measurement of
ground water level and the data generated from Piezometer will be provided 1o the SPCB and CPCB
on monthly basis.

X The industry shall provide adequate arrangement for fighting the accidental leakages/discharge of
any air pollutant/gas/liguid from the vessel, machinery etc. which are likel ¥ to cause fire hazard
including environmental pollution,

withdrawn in sccordance with Inw,

I, The Industry shall establish any air pollution generating device except 125 KVA D.G set(] Nos.)
will be installed with proper Air Pollution Control System as notified in the E.{P).Rules 1986 as
amended

I2. The industry shall ol ¥ use LEG/HSD only for the use of DG set as fuel no other fuel is allowed
in industrial process,

13. The Industry will submit the License of the concerned Department as applicable within 0]
Months.

14. The Industry shall submit first compliance report with fespect to conditions imposed within 30
days of issue of this permission.

13 The proponent shall obtain Canse nis for Operation from UPPCR, as required Under Section
15126 of the Water (P & C of P} Act 1974 and under Section 2 1722 of the Air (P&C of P} Act 1981
hefore

commencement of the activity including trial production.

L6. Unit shall submit the land use certificate within 03 month from the date of issue of this cenificate
and will only start the installation of the indusery after obtaining land vse certificate otherwise this
CTE will be revoked with immediate effect,

17. The composting facility shall not be located within 300 m from the nearest dwelling and 100 m
from any well or waler course.

18. All other wastes such as fron filings, waste cils, transformer oils batteries &other E-Waste
ghould be recyeled using registered vendors.

19. The duily loghook record of the Liguid manure produced by the unit shall be maintained.

20. Plants use following Lypes ol scrubbers:

(w) Iron chelating based for H25 lemovil,

AL Waste streams coming from plant should be suitgh] ¥ireated & recycled/reused. In no case,
Efflunet enters water body,

(b} PSA for CO2 remiovs

1t Height of exhaust gas chimney to be raised to 3m above the af at least.

(C) Water serubber for CO2 and H2s removal.

tii. Effluent gencrated which is high in acids should be neutralized by using suitable method & then
disposed of after mecting the notified effluent discharge norm. 2
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21. Solid manure may be convened 1o FROM (Phosphate Rich Organic Manure) organic Potash
tertilizer, Organic silica fertilizer Fic.

Please note that consent to Establish will be revoked, in case of, non conipliance ot any of the above
mentioned conditions. Board reserves g right for amendment or cancellalion of any of the
conditions specified above, Industry is directed 1o submit its first compliance report regarding above
mentioned specific and general conditions till 27/05/2023 in this office, nsure to submit the
regular compliance report otherwise this Consent to Establish will be revoked,

Pankal v o
Cate:

Yadav ﬂfi“ﬂn
Regional Officer

Drated:- 27/04/2023
Capy To -

Lty g o
CEO 6 : UPPFCB, Lucknow.

F"a n kﬂj B Pabi| Faddae
O

Yadaw an
Regional Officer

82
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=== UTTAR PRADESH POLLUTION CONTROL BOARD
N Building. No TC-12V Vibhuti Khand, Gomiti Nagar, Lucknow-226010

s Phone:0522-2720828,272083 1, Fax:0522-2720764, Ermail: infoi@uppch.com, Website: wwiw.uppel, com

Validity Period :30/10/2014 To 31/12/2027

Category : GREEN Application Id : 28491595
Kol Na. - Dated:- 30/10/2024
II3TIVUPPCB/ Gorakh pur{ L'PPCHRD}:"L’TE-‘GGRA KHPUR2024
To,

Shri SUDHIR CHELAWAT

M/s PM PROJECTS AND SERVICES PRIVATE LIMITED

KHASRA NO. 1144, RAKBA (.84 NOUSAD BARIYA TOLLA . GORAKHPUR
MIDBAKHPUR 273016

GORAKHPUR

Sub:  Consent to Establish for New UnivExpansion/Diversification under the provisions of

Water (Prevention and control of pollution) Act, 1974 a5 amended and Air (Prevention
and control of Polution) Act, 1981 a5 amended,

Please refer to your Application Form No- 28491598 dated - 04/10/2024, Alter examining the

application with respect to pollution angle, Consent io Establish (CTE) is granted subject to the compliance
ol following conditions -

B Consent to Establish is being issued for following specific details
A- Site along with geo-coordinates *
B- Main Raw Material -

L Main Raw Material Details ]
| Name of Raw Material Riaw Material Uniji Name Raw Material Quantity
- Dead Animals . Metric Tonnes/Day 12

L= Product with capacity ;

I Product Detail

L Name of Product Product Quantity
__Ash from Disposal of Dead Animal- 18.25 18,25 I
D- By-Froduet if any with capacity
| 1 By Product Detail |
Name of By Produet Unit Name Licence Produet Install Product
_ Capacity Capacity
h&sh from Dispesal of | Metric Tonnes/Day | 18.25 25
| Dead Animals .
2 Water Requirement (in ELDY) and irs Sq_::rn:e ;
|_ Source of Water Details
 Seurce Type |I Name of Source Quantity [ K1/
| Ground Water (within | Bore Well 5.0
L __premises) ]

i Uuantity of effluent (In KLD) -
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| _Effluent Details
| Source Consumption Cruiantity (KL/D)
L Others(Washing) 5.0

Fuel used in the equipment'machinery Name and Quantity (per day) ;

' Fuel Consumption Dretails

Fuel | Consumption(ipd/kid) | Lse

For any ¢change in above mentioned parameters, it will be mandatory to obtain Consent 1o Establish
again, No further expansion or modification in the plant shall be carried out without prior approval
ukt: L.P. Pollution Control Board,

For any change in above mentioned parameters, it will be mandatory 1o obain Consent to Establish
agiin. No further expansion or modification in the plant shall be carried out withour prior approval
of LLP. Pollution Control Board,

You are directed to furnish the progress of Establishment of plant and machinery, green belt,
Effluem Treatment Plant and Air pollution control devices, by 10th day of completion of subsequent
quarter in the Board

Copy of the work order/purchase order, regarding instruction and supply of propesed Efflucnt
Treatment Plant/Sewerge Treament Plant /Ajr Pollution control System shall be submitted by the
mdustry till 31/12/2027 1o the Board

Industry will not start its operation, unless CTO is obtained under water {Prevention and contro] of
Pollution) Act, 1974 and A {(Prevention and control of Pollution)Act, 1981 from the Board.

It is mandatory to submit Air and Water consent Application,complete in all respect. four months
before start of operation, to the LLP. Pollution Control Board,

Legal action under water {Prevention and control of Pollution) Act, 1974 and Ajr (Prevention and
Control of Pollution) Act, 19%] may be initiated against the industry With out any prior
mformation,in case of non comphance of above conditions.

Specific Conditions:

I. This CTE is valid for M/S PM PROJECTS AND SERVICES PRIVATE LIMITED, KHASRA
NO, 1144, RAKBA 0.84 NOUSAD BARIYA TOLLA, GORAKHPUR for Animal Waste
Crematorium of Dead Animal Plant capacity- 1000-1500 Kg/Hour,

2. Industry shall Developed Proper Green Beli in the premises as per the provision of the Govt,
Order issued for plantation by the Govt, of the U.P, Gazat notification.

3, The industry shall provide/installed Septic Tank and Soak Pit for the Treatment of the Domestic
Effluent Generated from the Premises,

4. Industry shall be not allow to generate/disposed of any polluting industrial effluent from industrial
premises,

3. No any adverse effect shall be occurred by installation and operation of the unit.

6. No any fuel shall be used in any Manufacturing or any subsidiary process accept Diesel oil for
2.4, Set only.

/. Indusiry submit Jand use Paper with in two menths,

8. Industry shall obained C.T.0), (air and water) before operation,

9. Industry shall installed rain witer Harvesting system to conserve ground water,

10, Indusiry shall comply the provision of Water (Prevention and Centrol of Pollution) Act. 1974 as
amended 1978 and Air (Prevention and Control of Pollution) Act. 198},

|1 Industry shall be ensure o proper disposal of waste/solid waste generated from unit in the
Prenuscs,

12, This C.T.E. shall be revoked or cancelled in case of any valid complain réccived to this office
against the industry,

| 3. Separate C.T.E. shall be obtain from U.PP.C.B. in case of capacity enhancement, expansion or
any changes in this C. T.E. [ssued.

Please note that consent to Establish will be revoked, in case of, non compliance ot any of the above
mentioned conditions. Board reserves ity right for amendment or cancellation of any of the
conditions specified above, Industry is directed 1o submit its first compliance report regarding above
mentioned specific and gencral conditions till 30/11/2024 in this office. Ensure 1o submit the
regular compliance report otherwise this Consent to Establish will be revoked. o4
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CEO 6 ; UPPCB, Lucknow,
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AJEET ROty s
KUMAR  suan suiwan

Cipne 2624, 103

SUMAN 1151 s0mg
Regional Officer

Dated:- 30/10:2024

MEE[’ Duginaily ugnud

Lty FIEET

KUMAR  wusias susnans
Dite: 2024. 16,00

SUMAN  1iug3s sovag
Regional Officer
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I pisirce of ihe provisions of clsast (3§ of Artiche 348 of the dnﬂihlim..l.'r:ﬁnwh

Mo} 056X 7-16-29 (Liscknarw)- 1§
Dated Lucirew, July 15, 2018

Uowiag Enghish tranalation of notification no. FOSGIX-7- 18-

I exrrcise ol the powers under sections A, 7, 12, wnd 13 A of the Utiar Pradesh Plastic sod

ahes Mon Windegradable (arhage (Regalation) Act, 2000 (UP. Ad ne, 29 of 2000}, the Goversior it

[elemrall b,

{1 peohdlsit in areas falling in o Nagar Panchayat, Magar Palika, Mapar Wigans or [ndusirisl
Towamahip of (he sste constiteted under Anicle 2430, G wie, manabctioe, sabe, distribetion,
sinrage, transport, import of export of plastie camy bags of thickeess less fan S0 mberns and
dispusable plastic cary bags of thicksess 50 microns or dbove not havisg the neme wnd
registtion mumber of mamufscoarer wih offect fom the date of the publication of this

issilienibig i the (Faseive,

{h) prliibia b areas falling in & Nagar Panchayat, Nagar Palikn, Magar Migam or Industrial
Township of the sate constituled under Artlele 2430, the use, manafaciisre, sale, diviribuion,
sawage, frwpend, Bnpogt of expost of cups, glasses, plees, spoons, tumblers, ete. mads up of
plastic or therewoool dispesable afler ane thne use with efTect from Auguat, 15, 2018

() probibit & arems falling in 8 Negar Panchayat, Nagar Palika, Magar Migam o fndustrial

| Tonmsliip of the staie constituted uoder Asficle 2430, the wse, munsfactisre,

snle,

: dlistribition,
Homage, transpodt, huput or expon ﬁfﬂlmﬂ tisposable phstic cury bags with effoct from

Uipiaber, 2, MIH,

[ﬂmﬁnﬂﬂmﬂﬂniﬂlmm?umduhﬂw Ast on the following

willeeiy bm U moens of their jurisdiction:-

(VAN the Dhswrics Magistoates, Additionsl Diswici Magistrates and Sub-Uivisional

Marstrabis b | Mene Praclesh, b

i) Al Munsiipal Comasiasionors, Kddithnn] Murdcipal Commimiooors, Exscutive
(Hficers, Zanal (Tieers, Sanliary Inspectocs (with permission of Municipal Commissioner s

Vamaaitive, () fTurss reapectivaly) of the Lirbam 1Local Bodies in tiar Pracesh,
- A B
AT e <

Vo od ey
=
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i THEGAZET T CHF IR FEXTHATIMIN AIEY [Pant il S 3|

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
MUFTIELC TN
New Delh, the 1200 August, 2021

st HI{HJ_. Whercas. the deafl mules 1o amend the Plistios, Wste Muommgemont Rules, 2016,
Mt |1ul-|n1.|-n|.| i b Giieetie ol Dinel i, E_I“-m;l-d'.-m:r‘ duied ihe |1t March, 2021 vide noliflestion nusmber
CSH [0% (. nviting objections and suggestions from all persons Hleely ier be aiTected thensy within

petiend of sixty doys from the date copics of the Guzctie oataining the said deaft nulis were mad availshle
tr i il

Aml whercas, copies of the Clazetie contining the sald drfl rules wee made availabds to the
pruabrlae s ilve 11k March, 2021

And wherens, objections and suggestions. received withn the nfiresaid pertod have heen duly
comsidered By the Central Government;

Now, (herefore, in exercise of the powens confered by sections &, & and 25 of Environment
{Pratection) Act 1986, (29 of 1956), the Central Government herely makes the following rules to amend
the Plastic Waste Munagement Rules, 2016, namely :-

i (13 Th:ucruk:mrhwﬂﬁ?hﬂh‘ﬂ'mhlﬁmmnl{hmmmﬂjﬂuhhzﬂﬂ.
12} They shall cam into force on the date of heir publication in ihe Oficisl Gazosie,

) 3 b il Plasiic Waste Management Risles 2016 (hereinndter referred to o the said rules), in rule 2,
i sub-nile (1), affer the word “Tmporers™, the wonds, “brand-owmer, plistic wasle procesor {recycler,
co-provcsior, gie)™ shall be insergodl.

. 3 In thee-said miles, (o nole 3,
(1) mfter clause (n), the following elause chall be inseried, pamely :-
"(0a) “Now-wovea plastic bug™ means Non-woven plastic bag made up of plastic shest or
wob structured fabnic of entangled plastic fibers or filaments (and by perfocating films)
bonded together by mechanical or thermal or chenical means, and the “non-woven

fobric™ means 2 flal or vafted porous shect that is mede directly rom plostic fibres,
molten plastic or plastic filna;*

(i) after clause {q), the following cliuse shall be ingeried, narmely: -

‘{qa) “Plastic waste processing” means any pracess by which plastic waste is haneled for
the purpose of reuse, recycling, co-processing or transformation inte new products:’

{11} afier clowe (v}, the Hhﬂhg;hmﬂnnhmmﬂ 5

"(va} "Smgle-use plastic commadily™ mean & plastic item intended to be used once for the
same purpase before being dispesed of or recycled;”

"(vb) “Thermeset plustic™ means a plastic which becomes irreversibly righd when heated
and hence cannot be remoulded nfo desired shope;'

“(ve) “Thenneglastis” means o plastic which saftens on heating and can be moulded into
desired shape;”,
4. Inthesaid rules; in rule 4, -
(a0 in sub-rule {1}~
(i for the words “importer stocking’, the words “import, stocking” shall be
bttt ; - Y
(i) hdm{ﬂ.-hﬂuw.;mmmmmm ‘lhl:wfdt.mfl‘uuu. '

; 4 MEeventy thickness with elfect from the
:ﬁﬁmmm nimnl in thickness with effect from the

'Scanned By Camera Scanner ol



197

/‘ T U i T STFS W T T -

(vl o elnuese (hy wlier e wiaril, "._mq.;-._:..mu Fl““'- CilFtTy I:n..p" b weiands "o
Cospbrendibbon or Ioth"™ slabl b inecpted:

Pul bl cluse L, !l-lll-ul.l.'nm quMh e ptid, |'I-D-IT|FJI" 5

S e wareen plastic cury bag shall st be kess than 60 Cram Per Square Meter (GSM)
with effect froam the A0™ September, 2021

i sl suberula (1), the Tollowing subrules sholl be inseriod, namely-

"2) The manutactare, impart, stocking, distribution, sile and use of fullowing single-
e plate, inchuling polystyrens snd expanded pobystyrene, commedities shall be
prubibited with elfect from the 1 July, 2022

{ap it buds with plustic sticks, plastic sticks for balloons, plastic flugs, candy sticks,
fee=gream sticks, polysiyrene [Thermocol] For decomtions

{h) plates, cups, glases, cuilory sack as forks, spoons, knives, sraw, ruys, wnpping of
pucking filis around sweet boses, invittion cards, snd cigarette packets, plastic or
PV banners less thon 000 mlemin, dimers.

(1) The provisions of ssb-rule (2) (b) shall not spply lo commodities made of
compastable plastic
(4} Any notilicatbon probibiting the manufacture, Import, stocking, l_iiunhuuuu, mle -u\_ﬂ.
¢ use of carry bags, plastic sheets or like, o cover made of plastic sheeis and multi-
layered packaging and singlewse plastic, including polysiyrene and cxpanded
polystyrene, commodthes, isseed afier this notification, shall come into Toerce after the
expiry of ten years, froni the date of its publication™,
g, In the ssid rules. in role 5, in sub-rale (1), in clause (d) for the Rigures "2000°, the figures
“Mi| 4" dhall be substiuted.
L In thee said rules, in nde 6, in sub-rule (2), after clause (a), following clauze shall be inserted,
murncly: =
“(an) ensuring that the provisions of these riiles, a5 omended, wre pdbered 1007,
T In-lhuuidrul.u.mml,e‘a'.lnﬂ#-nﬂum.lﬂtrchm{uj,fuuuwiuchuuﬂmuhinmﬂ
mnn:lr' -
“(na) ensuring that the provisions of these ruies, as mmended, ore adhered 10"
L Ity the said rules, in rule 9, in sub-rale (1}, ofter the words, “local body concerned”, the wards “as
m.-u-hﬁmmmmmmmuwmm inseried.
Q. 1o rule 11, sub-rale (1), =
ﬁ (i) after the words “plastic carmry bag”, the words, “plastic paclaging” shall be
brand-
Ihmm.mmm'm',thﬂrﬂ“Mumm _
E‘jﬂ”mtlhﬂiﬁ.lﬂlﬁﬂﬂﬂ wd! “egrry bag”, the words “and plastic
pnhﬁmmdwh:hﬂum"ﬂﬂhmﬂ; .
in clapse (b), after the words “multilayered packaging”, the words “excludmg
ﬂmmmnwﬂ shall be inserted;

(iv) in clause (c), afier the words “name and eertificaic number”, the words “of

et

&
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S . THE OATRTTE OF INDIA | EXTRACRIINARY |Famt th—Sec. 3]
— e -~ —— =St

1 Wvrale 13 i sibeorule
Fallutivy cmhd- hﬁ!hM"m “Union Tervitary concerned™, the words “or the Central

[F. No. 17-2-2001 (Py)-Pan | HEMD]
NARESH PAL GANGAWAR, Jt Secy.

Nete . The principal rules were published in the Gazette of India, Extrsordinary, Section 3, Sub-
scetion (F), vide number GSR 320 (E), dated ihe | -Mmﬁdﬂm-—uﬁn
nubification mimber GSR 285 (E), duted the 27 March, 2018.
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GARBAGE FREE CITY
CATAN mATiNeT

This is to certify that city of GORAKHPUR (M. CORP) in
GORAKHPUR district of UTTAR PRADESH has been awarded
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SWACHH VAYU
SURVEKSHAN 2024
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Swachh Yave Sary am 2024

“Swachh Vayu Survekshan™ is an mitiative by MoEF&CC 1o rank cities on the basis of implementation of
activities approved under city action plan and air quality in 130 NCAP cities.

d. To create awareness among all sections of the society
g . b. Inform citizens about the health impacs related due 10 EXpOsUre
ﬂh’ ectives ¢, Comparing sir quality conditions at different locations/cilies
d. To achicve the goal of NCAP “Clean air for all”,

Category 1 i Category 2 Category 3

*Population: 10 lakh » Population; 3-10 lakh s Fopulation: Under 3 lakh

*Mo. of Cities: 47 8 «No. of Citles: 43 *No. of Cities: 40

*Population 2011 census

The Ministlr-_r of Environment, Forest and Climate Change rewards the top three performing cities in each
category with a cash prize, a trophy, mnd a certificate tithed *National Clean Air City.” This recognition is part

of the Mational Mission for Clean Air and is awarded on September Tth each year, in celebration of the
Intermational Doy of Clean Air for Blue Skies,

.*.mslsl is done based on submission of self-assessment report along with supporting documenis
submitted by ULBs. The reports and documents are further vetted by respective Air Quality Monitoring

Commitiee (AQMC), chaired by Principal Secretary Environment and further examined and evaluaied by
CPCB for moking, on the basis of assessment frunework given in MoEF&CC guideline.

Guiding Principles

All I:'IIJ cities covered under NCAP are assessed based on information submined under ranking framework
by citics/ULBs on PRANA poral {dashboard to capiure progress under NCAP programme),

Methodology Adopted
Assessment is done every year and cities are ranked based on the assessment of performance for the period

{financial year ||:, 1 April to 31% March) of the preceding financial year, Specific weightage has been
asagmed for taking control measures in 08 identified sectors shown in the Table | below,

It
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Table 1-Sector wise specific weightage (shawn in %)

Sector Category | Category 1 Category 3
=10L Population | 3-10L Popalation < 3 L population
cities (in %) clties (in %) cities {in %)

Biomass & Municipal Solid Waste 0 20 0
Burning
R clust Ly 20 25

"Dust from  Construction & 5 5 5
Demalition Waste
Vehiculir Emissions 20 20 I5
Emissions from Industries 20 15 15
(her Emissions 10 15 i5
IEC activitiesPublic Awareness 2.5 .5 2.5
Improvenment in PMin | 2.5 .5
concoimralions

Dreclarntion of Resulis:

Birsed on above guiding principles, this year the following cliies are presented with “National Clean Air City”
Awards as part of Swachh Vays Survekshan 2024 during Natienal level wockshop for celebrating

“Intemational Day of Clear Ajr for Blue Sky™ at Jaipur on 7" Septemiber 2024:

Swachh Vavu Survekshan 2024 Results :
Category | Rank Cities Award Cash prize (2 in crores) for
FY 2013-24

| Category | g Surat, Gujarat 1.50
Jed Jabalpur, Madhya Pradesh 1.0k

g Agru, Uttar Pradesh 0.50

Category 2 I Firozabad, Uttor Pradesh il
™ Amravati, Maharashtra 050

: g JThansi, Uttar Pradesh 0.25

Category 3 ¥ Ruebareli, Uttar Pradesh 0,375
s Nalgondn, Telangana 0.2s

Nulagarh, Himachal Pradesh 0,125

These cities are being awarded for their significant improvements in air quality, achioved through the
adoption of various best practices aimed at mitizating air pollution, Some of the key metivities they

implemented include-
End 1o end paving on roads

Greenbelt development

L I B B B B R

Miyvaraaki forestation

First "National Clean Air City” Awards as part of Swachh Vayu Survekshan 2022 were presented during
I‘:lﬂtml;lﬂ level workshop title “Sumangalam Panchmahabhoot; Conference Series on Vayu-The Vital Life
Force™ beld at Bhubaneswar, Odisha on 24" December'22, Cities conferred with awards were — Lucknow
(1™}, Prayagraj (2°), Varanasi (3™) under Category |; Moradabad ( 1), Firozabad (2"), Amravati (3™ under

Promoting mechanical sweeping
Bioremediation of legacy waste

C & D and solid waste management

Magar vatika from reclaimed land of dumpsite

Inteiligent raffic management system

Category 2 and Dewas (1), Sunder Nagar (29, Nalagarh (3") under Categary 3.

Second “National Clean Air City™ Awards as part of Swachh Vayu Survekshan 2023 were presentied durd

Mational level workshop held at Bhopal, Madhya Pradesh an Tth September 2023, Cities conferred -.ril:i
(3%) under Category 1: Amravati (19, Moradabad (2%, Guntur
Kala-Amb (29, Angul (3™) under Category 3

awirds were — Indore (1), Agra (2), Thane
(3%} under Category 2 and Parwanoo ( 17),

f12
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This unique initistive envisages to generate competiveness smong cities by showcasing and sharing progress
achieved by the cities in the public domain, hence fosters a sense of encourngement and molivation in city
puthorities in enhancing their efforts.

The Swachh Vayu Survekshan shall help in enabling city autherities in comprehending their city's progress,
and achieving targeted actions wowards cleaner environment,

I3
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Category-1: List of Cifies- Population above 10 Lakhs

Runk City/ Tawn Ciiy Score Submitted ;m i“:am Final Score
1 | Suat 194 194
Z Jahalpur 195 193
3 | Apm 200 191
4 | Lucknow 197 159
5 | Kanpur 15a 1838
& | Vadodara 156 152
& | Indore TE 182
6 | Bhopal 192 182
6 | Vijaynwada 182 182
7 | Ahmedabad L] 181
1 el |45 181
8 | Raipur 1715 17758
% | Varanas 192 17635
10 | Patna 177 176
11 | Trichy 153 175
12 | Thane 185 173
13 | Jamshedpur 17,7 L7
14 | Rajhot 168 1705
15 | Magpus LE@ 69,6
16 | Asansol I 76.5 165,5
| 17| Faridabad T8 —Te]
15 | Ghazishad 159 166.6
19 | Mashik 1635 1655
| Allshalad 195 164
21 | Hydersbad 1683 1633
27 | Vishakhapamam 167 163
23 | Pune 1842 1602
24 | Mumbai 179 |54
25 | Meerul 193 5 157.5
26 | Gwalior 157 1362
27 | Chandigark 174 156
1% | Bangalore 1706 155.1
1% | Durg Bhilai 1561 153.7
3 | Jodhpur 162.9 1513
Al | e 171 152

1k
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31 | Ranchi 145.6 1356
33 | Jaipur &7 1447
34 | Dhanbad 1545 [435
35 | Vasai Virar 1628 1418
36 | Aurangabad 1614 139
37 | Kolkan 1508 1378
38 | Kow 140 1256
38 | Amrtsar 1632 125.7
a8 | Howrah 1373 1163
41 | Chennai 119.5 1013
41 | Maduri 1423 711
41 | Srinagar® 1896 [
*Seare not appraved by ACMC

115
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Category-11: List of cities- Population from 3 1o 10 Lakhs

Score
Rank City! Town City Score Submitted on FIRRANA Final Score

1 | Firozabad 200 197
7 | Amravai 193 195
3 | Jhanai 193.5 193.3

4| Gorakhpur 198 1615
§ | Mavi Mumbai 190.5 1905
6 | Noida 193 18748
T | Bhuhaneswar 188.2 1857
] Gaya 190.5 1855
L] Cuttnck [ Rb.i 185.1
10| Gumiur | B8 TE
11| Mormdabud 194 5 183.1
12 | Rourkeln TE 183
13 I lhasnagar L&D |22.5
13 | Korba TP} 1825
14 | Udsipur 187.5 180
15 | Sagar 179.5 1795
16 Rajuhmumelry 53 74
17 | Basily 196.5 174 ==y
18 | Nellore 171.5 i71.5
19 | Jalgnon 174.6 1711
70 | Chandrapur |80 171
20 | Solapur il 171
1 | Kumool 168.5 163.5
22 | Hubli-Dharwad 162 162
23 | Kadapa 169.2 161.7
| Sangli 658 161 3
25 | Devanagere 1674 588

26 | Ujjain 154 158.5
17 | Patiala 170.2 154
18 | Kolkapur 1548 1535
29 | Lanw 1554 153.1
30 | Barmckpore 161.3 1525
3 | Anooispus 1493 149.3
32 | Muzmifarpur 1511 1474

&
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13 Gulburga 146.7 146.7
M| Akeln 146.7 44,7
38 | Durgspur 1579 1414
3 | Guwahni 154 116.8
a7 Diehradun 151 124.5
3 | Badlapur 150 125
3 | Jalandhar 159.5 99 i
40 | Alwar 117 995
41 | Jammu® 179.7 n
41 Patancheruvu®* ! il
*Seovre nat approved by AQMC
*4 Nod zichwnirted the report

"
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Caregory-111: List of cities- Papulation less than 3 Lakh
Scors
HRank Clry! Towmn City Score Submitted on PRAMA Final Score

L Baehareli | Lh) 195.5 |
r Malgonda 1945 1875

3 Nalugarh 197 18535

4 Talcher 1913 186.3

5 Hiildia 19 18%.2

& Angul 1915 185

T Balasore 1835 I83.E

3 Sangareddy 1874 182.4

9 Parwinon 197 152

1 Sunder Kapnr 19% 1798
. Mayd Mangsal 78 178

1z Kalings Magar 1905 177

13, Anpara 1863 176

14, Haleli %23 187
1% Drewens 1&g 174

16, Kharja 192.5 1718
7. Ongole 155 170

18, Gagrauln 63 [59,2
19. Kashipur 1494 157.8
{118 Eluru 1544 i34.9
. Chitoor 1730 1339
1L, Srikakulam 474 534
1. Matbari 161.5 1467
24, Yizinnagaram 178 1465
15, Nagaon 708 144
26, FathankotDern Baba 165.2 1433 |
Fir A Silsnpar 1095 1427
18 Dirmapur 1387 1425
9, Thinoahigkucd F4iE 144
. Silchar 1558 13859
L. Rishilesh 1818 1378
1. Gobindaarh 165 5 1375 |
i Jalr 136,8 1349
M, Khanna lad 1 l 1333

It
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35, Darntal 200 1251
i, Kohima 1155 1
3. Diera Basu 1649 16087
s, Byrnihai 1oz 108.5
. Kala Amb 15 106.5
40, Paonta Sahib 200 102.6

(13
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